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THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS ({SHRI
H. R. GOXHALE): (a). No, Sir, At
present there are only three vacan-
cieg in the Calcutta High Court.

(b) At the end of 1973, 66,588 cases
were pending in the High Court and
out of these 33,828 were pending for
more than 3 years, 18,526 cases were
pending for more than 5 years and
5,600 cases were pending for more
than 10 years,

(¢) Proposals for filing the vacan-
cies have already been approved and
appointments will be notified shortly.

B. N. Ellas and Company Private Ltd

8800, SHRI 8. N SINGH DEO: will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state:

(8) the compoaition of the Board of
Directors of B N. Elias and Company
Private Limited,

(b) names of principal shareholders )

of the Company and the value

and
shares held by each; ang

(c) the main line of buciness and
the total paid up capital and assets of
the Company at present?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI BEDA-
BRATA BARUA)' (a) to (c). Infor-
mation is being collected and will he
laid on the Table of the House,

Closure of Steel Ro-reiling Units o
U P. duy te Power Shortage

880i. SHRI RAM BHAGAT
PASWAN: Wil the Minister of IRRI-
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GATION AND POWER be pleaseg to
state.

(a) whether the acute shortage of
power in U P, State has resulted in the
closure of all steel re-rolling units in
the State and consequently rendering
more than a million jobless; ang

(b) if so, the remedial measures
proposed/taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) (a). The UP. State Elec-
tricity Board has informed that power
supply which was stopped to re-rolling
milis from the 6th March, 1974 was
restored from the 16th April, 1974 and
that supply is being given from 9 A M.
to 8 PM for 5 days in a week,

(b) Power position ig likely to im-
prove further with the following new
generating capacity expected to be
commissioned in UP  during 1974~
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f—2x100 MW
—1x100MW

Shra Extension
Yamunsa IV

YAMUNA II (Chibro)—4x00 MW
Relief 15 also being given to U.P.
from the neighbouring power systems
to the extent possible

Manufacture of Chikiets by Warner
Hindustan

8802. SHRI K. S. CHAVDA: Will the
Mimister of PETROLEUM AND CHE-
MICALS be pleased to state:

(a) whethey M/s. Warner Hindustas
Chiklets under
diversification, if a0, reference num-
ber and date when the Minisiry
red It to DGTD. and





